N THE

CP 76/2002 in OA 203/2000

CFNTRAL ADMINTSTRATTVFE TRIBUNAL, JATPIIR BRENCH, JATPIR.

DATE OF ORNER : 4.1N0.2NN2

Abdul Géffar Khan son of Shri Wishar Khan by caste Muslim

aged 44 years inhabitant of Qtr. Wo. 097/B, WNew Railway

Colony,| Kota Jn., at present working as Head TNC in Traffic

Operating Nepartment, Western Railway, Kota.

1.

«...Applicant.
VESUS

Shri V.D. Gupta, General Manager, Western Railway.,

Churchgate, Murmahai .

2.

Shri T.C. Sharma, Divisional Railway Manager, Western

Railway, Kota.

.« . .Respondents.

Mr. Arvind Bhardwaj, Counsel for the applicant.

CORAM

Hon'ble Mr. H.O. Gupta, Member (Administrative)

Hon'ble Mr. M.L. Chauhan, Member (Judicial)

2.

ORDFR_(ORAL)

Heard the learned counsel for the applicant.

The learned counsel for the épplicant submits that he

wants to withdraw this Contempt Petition. Prayer is granted.

This Contempt Petition is dismissed as withdrawn.
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